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Setting np Cement Industry ln Orissa 

1602. SHRI B. C. PATTANAYAK: Will 
the Minister of INDUSTRY be Pleased  to  
state: 

(a) whether there is a proposal under 
Government's    consideration    Ior 

setting up a cement industry in Koraput 
district of Orissa; 

(b) il so, by when such proposal 
is going to be implemented; and 

(c) the progress made so lar in 
this regard? 

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
DATT TIWARI): (a) to (c) An application 
received Irom the Industrial Development 
Corporation ol Orissa Limited, Ior setting up 
a 2 million tonne per annum cement plant in 
Koraput District 0"( Orissa was rejected by 
Government in July, 1981 as the capacity Ior 
railway linkage is not sufficient to 
accommodate the traffic arising out of the 
proposed scheme. The Corporation who had 
represented against ihe decision has been 
requested to discuss the scheme with the 
concerned Railway authorities. Outcome of 
the discussions has not yet been communi-
cated to this Ministry. 

Cement for Jammu and Kashmir 
1603. SHRI DHARAM CHANDER: Will 

the Minister of INDUSTRY be pleased to 
state: 

Ca) how much quota of cement was 
allocated to Jammu and Kashmir for the year 
1982-83; and 

(b) how much quota has been allotted to 
Jammu and Kashmir separately for the public 
and development pro-pec*? 

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
DATT TW ARD: (a) and (b) Quarter-wise 
allocations ol cement made to the State o* 
Jammu and Kashmir lor the year 1982-83 are 
as under: — 
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Of tbe allocations given above, the following 
quantities  have  been  allotted for Irrigation & 
Power    Projects in the State of Jammu and 
Kashmir: 

 

Tbe allocation of cement to other sectors 
including for oublic sale sectors within the 
State is made by the State Government within 
its absolute jurisdiction. Besides allotment of 
cement made under levy quota, cement under 
tion-levy category free from price and 
distribution control is also available to the 
State. Further under the Impo„-t and Export 
Policy, 1982-83 import of cement ia allowed 
under selective OGL and tbe designated 
agency in the State could, if necessary import 
cement under this Policy. 

 

 

Foreign Collaborations 

1605. SHRI HARKISHAN SINGH 
SURJEET: Will the Minister of IN 
DUSTRY be pleased to state tbe num 
ber of foreign collaborations approv 
ed by Government during the second 
quarter of 1982, country-wise? 

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRl NARAYAN 
DATT TIWARI): Details with regard to all 
foreign collaborations are published n a 
quarterly basis by the Indian investment Cen-
tre, as a supplement to its Monthly News 
letter. Copies of this publication are sent 
regularly to the Parliament Library. 

Giant-size cement plant 

1606. SHRI V. GOPALSAMY: Will 
the Minister of INDUSTRY be 
pleased to state : 

(a) the number of Giant-size cement plants 
granted licence, since 30th January, 1980 till 
31st August, 1982, State-wise; and 

(b) what are the number of applications 
pending for licence, State-wise? 

THE MINISTER OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
DATT TIWARI): (a) Number of cement 
plants eaeh licensed for an annual capacity of 
10 


